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Pradesh through various developm ent program m es is 
given below :

Name of the Scheme Total Women 
benefited

A. Jawahar Rozgar Yojana (Lakh Mandays 
genera ted)

1. Jawahar Rozgar Yojana 333.95
2. Employment Assurance Scheme 30.34
3. Intensified Jawahar Rozgar Yojana 73.43

B. Integrated Rural Development (Lakh
Programme and Allied beneficiaries)
Programme

1. Integrated Rural Developm ent 1.31
Program me

2. Training of Rural Youth for 0.38
Self Employment

3. Development of Women and 0.23
Children in Rural Areas

C. National Social Assistance (Lakh Nos.) 
Programmes

1. National Maternity benefit scheme 3.01

U nder th e  ru ra l d e v e lo p m e n t p ro g ra m m e  the  
benefits have been provided to the poor women. The 
Ministry does not monitor the percentage of poor women 
who are down-trodden.

[English]

Implementation of Minimum Programme

1683. SHRI SONTOSH MOHAN DEV : W ill the 
M in is te r of P LA N N IN G  AND  P R O G R A M M E  
IMPLEMENTATION be pleased to state :

(a) whether Prime Minister has given directions to 
the  v a rio u s  D e p a rtm e n ts  in re g a rd  to  m in im um  
p ro g ra m m e  a g re e d  to by a ll th e  p a rt ie s  of the  
Government;

(b) if so, the priorities that have been earmarked;

(c) whether all the priorities that have been agreed 
upon have been undertaken by the various M inisters 
for its implementation; and

(d) if so, the details of the program m es and the 
progress being made in its implem entation?

THE MINISTER OF STATE OF THE MINISTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE OF THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) ; (a) 
to (d). Yes, Sir. Various Departm ents have been asked 
to work out the details of po lic ies and program m es 
announced by the Governm ent and conta ined in the 
Common Action Minimum Programme.

In a recent Conference of Chief M inisters organised 
on 4 tlv5 th  July 1996, on the in itia tive  of the Prime 
M in is te r, the  p ro v is io n  of se ve n  b a s ic  m in im um  
services to all our people in a time bound manner was 
endorsed. These seven minimum basic services are as 
under :

(i) 100 percent coverage of provision of safe 
drinking water in rural and urban areas.

(ii) 100 p e rce n t co ve ra g e  of p rim ary hea lth  
service facilities in rural and urban areas.

(iii) Universalisation of prim ary education.

(iv) Provision of Public Housing Assistance to all 
shelterless* poor fam ilies.

(v) Extension  of M id -day-M ea l program m e in 
primary schools to all rural blocks and urban 
slums and d isadvantaged sections.

(vi) Provision of connectivity to all unconnected 
villages and habitations.

(vii) Streamline the Public Distribution System with
focus upon the poor.

Within these, the first three basic services are to be 
provided within the next two to three years. However. 
States which have satisfactory results in these areas 
could select any other com ponent from the identified 
seven minimum basic services for prioritisation.

In addition. C entrally Sponsored Schemes in the 
a rea  of u rban  and ru ra l p o v e ry  a lle v ia t io n  and 
employment, developm ent of desert and drought prone 
areas and those for the Welfare of SCs, STs. minorities 
and disabled persons would be continued as such but 
States would have greater freedom and flexibility in the 
implementation of these programmes. The funds under 
the remaining CSS would be pooled and basic state 
entitlement ratios would be worked out on the basis of 
a llocations made to the States in 1995-96. The States 
would be free to select from am ongst these centrally 
sponsored schem es those which they would like to 
implement in keeping with their specific priorities and 
needs. Further, the States annual entitlements under all 
centra lly sponsored Schem es would be increased by 
15-20 per cent each year.

In the context of the recom mendations made in the 
Chief M in isters Conference, the M inistry of P lanning 
and Program m e Im plem entation, in dbnsultation with 
the  d iffe re n t C en tra l M in is trie s , is w ork ing  out the 
d e ta ils  re g a rd in g  re v is io n s  in the  g u id e lin e s  and 
procedures.

Decentralisation of Planning Process

1684. DR. T. SUBBARMl REDDY : Will the Minister 
of PLANNING AND PROGRAMME IMPLEMENTATION 
be pleased to state .

(a) w hether the non-G overnm enta l O rganisations
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have urged the Government for decentralisation of the 
planning process;

(b) if so, whether Government are considering the 
various suggestions given by these organisations;

(c) if so, the details thereof; and

(d) the  tim e  by w h ich  the  d e c e n tra lis a tio n  of 
planning process is likely to be undertaken9

THE MINISTER OF STATE OF THE MINISTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE OF THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI YOGINDER K ALAGH) ; (a) 
to (d). Decentralised planning is a continuous process. 
W hile there is no form al proposal with the Planning 
Commission from the NGOs on decentralised planning, 
as a response to va rious dem ands from d iffe ren t 
qu a rte rs  to take  p la n n in g  to the  g ra ss -ro o t leve l, 
G overnm ent of India have taken a s ign ifican t step 
through enactment of 73rd and 74th Amendment Acts. 
T hese  C o n s titu tio n  A m e n d m e n t Acts c o n fe r 
c o n s titu t io n a l s ta tu s  on the  P a n c h a y a ts  and 
M u n ic ip a lit ie s  for unde rtak ing  p lann ing  w ith in  the ir 
respective areas of jurisdiction. Action to give effect to 
the above constitutional provisions is at different stages 
m the various States,

Employment to Youths

1685. SHRI SOUMYA RANJAN ;
SH R ITH AW AR  CHAND GEHLOT

W ill the M in is te r of RURAL AND AREAS AND 
EMPLOYMENT be pleased to state .

(a) the number of youths in rural areas provided 
employment during the year 1995 and the current year 
so far. separately;

(b) the num ber of youths like ly to be provided 
employment in the year 1996:

(c) the number of unemployed persons registered 
in the employment exchange in the Orissa State as on 
June 30, 1996: and

(d) the financial and physical achievements made 
upto May 31, 1996 as against the targets fixed9

THE MINISTER OF STATE IN T HE  MINISTRY OF 
RUR AL AR E A S  AND E M P LO Y M E N T (SH R I 
CHANDRADEO PRASAD VARMA) (a) to (d) This 
Ministry is implementing a Centrally Sponsored Scheme 
viz. T ra in ing  of R ura l Youth fo r S e lf-E m p loym en t 
(TRYSEM). under which tra in ing in relevant skills is 
provided to rura l youth be longing to below poverty 
line fa m ilie s  to e n a b le  to ta ke  up se lf w age 
employment.

2. The financial and physical achievements as well 
as em ploym ent provided under TRYSEM in the year

1995-96 and current year 1996-97 (upto May, 1996) 
is as under :

Year Financial Physical

Total
allocat

ion

Expenditure

(Rs . in lacs)

No. of 
trained 
Youth

No. of 
trained 
Youth 

employed

1995-96 9025.00 9327.43 287273 136271
* 1996-97 9025.00 276.23 15354 2727

* Physical targets under TRYSEM are not being prescribed 
by Central Government since 1995-96.

3. As per the latest information made available by 
Directorate General of Employment and Training (DGET.) 
the number of job seekers in Orissa State, all of whom 
are not necessarily unemployed, who were on the live 
Register as 31.3.1996 was 940.9 thousands.

Safe Water Supply in Aligarh

1686. S H R I JA G  M O H AN  : W ill the  P R IM E  
MINISTER be pleased to state :

(a) whether Aligarh City is facing a serious threat 
of epidemic due to severe water contam ination;

(b) whether a study sponsored by an international 
institute for Environm ent and developm ent has found 
th a t 94 pe r ce n t of th e  C ity 's  w a te r s u p p ly  is 
contam inated; and

(c) the measures being taken to ward off the threat 
of epidem ic, especially during the rainy seasons and 
a lso ensure c lean w ater supp ly and safe  d ra inage  
system in the c ity9

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE M INISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESW ARLU) : (a) No. Sir,.

(b) No such report is ava ilab le  with the A ligarh 
M unicipal C orporation.

(c) Daily chlorination of safe and potable drinking 
water supplied to the city and regular testing of residual 
chlorine in the different parts of the city are being done 
by the W ater W orks S taff of the A ligarh M un ic ipa l 
Corporation. Efforts have also been made through wide 
publicity to elim inate leakages in the system.

Supply of Coal Tar

1687. SHRI RAJIV PRATAP RUDY : Will the PRIME 
MINISTER be pleased to state :

(a) whether H industan Petroleum, Bharat Petroleum 
and  Ind ian  O il C o rp o ra tio n  have  e n te re d  in to  an


